Papers laid on the Table of the House by Ministers/Members

AT GUTUfd : S1d U5 9T Ued R I ST |
37geH FRR-2, HRAMV:A snjs: gredt s saifa Sit o

IUNTT A, @Tel 3R grdsifAes fadRor daraa & g A3 aur arftor S deraa | Isg
A (@ret AR Saifa): gwdfa Agiey, # Refafea o 9491 gea R @ dt §:-

(1) (Ueh) A FA ATSdeliged THIRM FHERIE, =8 fdeedt & ayf 2022-2023 @& arftier ufdded
F gep ufa (B= qur Sinsh dwmvon) qur darRifea o= |

(@) AT T Tgeciiged UHINA FEId, 78 faeedl & aif 2022-2023 & ShrIRUT Sl ThR
SRT gHter &Y Uep ufd (lB=t 9 SiUsit Twepun) |

[Placed in Library, See No. LT10617/17/23]

YT, U[UTe 3R 3T dA1erd | Tsd H3it (S, Teitd AR Mferd™): aHmdfd Jgied, & fAF
FfefEa o3 1 uee WR @1 -

(1) (o) WRTT ug) Rifhcar uRug, 78 fieeft & a 2016-2017 & 2021-2022 & arftie ufade
& Th-ues ufa (Bt g sitisht Twheon) qur aargifed o= |

(@) WRd uy Rfecr aRue, a5 féeeit & a¥ 2016-2017 & 2021-2022 & HRIHARUT Sl
TRPR GRT FHIET ! Yeh-Teh Ul (B TUT ST Thaon) |

(2) Sufer (1) # IfcerfAd Tl bl 9T Ueed WR @R | g facia & &Rom axfA ared ®g faeror
(R=Er qr 3sh dweneu) |

[Placed in Library, See No. LT10618/17/23]

(3) (Yeh) ¥R Sfia Svg hedTul SIS, TedWTE & a8 2022-2023 & aTfiies ufdde &l Ten ufd
(= qm 3ifsh Tenvon) 9 d@mifag a9 |

(@) YR S ST, FedToT 18, TeeTi g & a¥ 2022-2023 & HRIHIUT hl AhR GRT THIET
&6 geh ufd (=) aur sidsh g |

[Placed in Library, See No. LT10619/17/23]



T8 HATe H Iy w3 (3 s 3r): gwirfa Agtey, # Refafea o 9w ued wR w@dn §-

(1) 3 H TShed ATATATH, 2006 HT URT 167 & Sidifd 76 FATeR, 3T ASHhed, IR AR

(EAfda Us Aofed), JoaRr (SAfaeed Us AdhfHee) 3R A9 geeRr (Sdfdad TS
FAhfAchdl), T 7@? ggah UG, i aH, 2023, St i 7 SeRfeR, 2023 & ¥R & 910 |
JfAgE-T . 91,113,128 # uanifd gy 9, &t gek ufa (fg=<t qem sidsht dwemzon) |

[Placed in Library, See No. LT10620/17/23]

(2) YRd-fesa T gferd o sfdfagm, 1992 &t 9T 156 6l IJU-4RT (3) & Siqvid A=fafad
SifgEATeT Y Tep-Ueh ufd (fB=Et qr sivsht dwemo):-

(Th) T[E HATerd, MRd-fdead HHT gferd 9d1, SeR @rer, Tig 7@? 3R 7717 Ug, wdi fAgH, 2023,
St iR 4 SfeRfeR, 2023 & WRd & IS # AT I, F1.h1.1.718(37) # UehifAd gy & |

(@) e HATerT, WRA-fdsad W1 gfo 99, 88 RiRad (G, IR, TR, AR BRI TS
GhIE hHaRY) T 27?2 Ue, Hdl fAgw, 2023, Sit i 11 8Ted, 2023 & YRd & Jeius #
SfergE-T 4. 91.a1.13.599(31) H UehIfAd g & |

() g HATerT, WRd-fdsad AT gford a1, ug) uRagd dreR (W 7@? SR 71? Ug), ol
T\, 2023, st fiie 2 eFTed, 2023 & WRA & Jo0F A AT I, dnan[.582(31) |
UerTfAd gY & |

(TR) & HATTT, TRA-forsard T gferd o1, et SR aH1g tRRiST shieR (THg ?eh? Ug), Wl
T\, 2023, st @i 2 eFTed, 2023 & WRA & Jo0F A AT I, dnen[.583(3n) |
TR §T 9 |

[Placed in Library, See No. LT10621/17/23]

(3) fasiy ©zerm yu rfAfaw, 1988 &Y aRT 17 & siarfd Aty Wrem qu fAgm, 2023 St A7 25
H3, 2023 & YRA & o193 H HfAG=AT €. G, 388(31) # wentiId gy 2, & e ufa (B=d
JUT ST TLTHIOT) TAUT IGhT Teh YfZUT (Shaet sl deenvon) St fédia 1 3red, 2023 & 9Rd
oh IST0S H TG F. A1.eh1. . 581(31) H Uehtfd g3 o7 |

(4) Iuder (3) H et Ul ehl GHT Ul WR 3@ | §Q foeia & hRuT @i arert fereror (fg=<
JAT SUST TTamo) |
[Placed in Library, See No. LT10622/17/23]

(5) T HHT 91 sifafae, 2007 6t 9RT 155 6 IU-9RT (3) & Siarfa Fefofea sifergammat
F Tep-Ush ufd (fR=al qur st Gwepon):-



(Yeh) I HHAT oc, g 7@? goh (TR-ISTUfA) Aiex giauld ds AdfAeh ek ue wdt o,
2023, St fédieh 28 3rerfeR, 2023 & YRd ok o105 H AT . dr.aar.[.151 # Uehrfd gu
g |

(@) T T e, T 777? Eoh (SMHHE) drex dt H, 2023, St AT 28 sreER, 2023 &
R & IS H HfAGHT H. A.h1..152 7 UehrfAd gu o |

[Placed in Library, See No. LT10623 /17/23]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (DR. BHAGWAT KARAD):
Hon. Chairperson, Sir, on behalf of Shri Pankaj Chaudhary, I rise to lay on the Table
a copy each of the following papers (Hindi and English versions) under Article
151(1) of the Constitution:-

(1) Union Government ? Finance Accounts for the year 2022-2023.

[Placed in Library, See No. LT10624/17/23]

(2) Union Government ? Appropriation Accounts (Civil) for the year 2022-2023.
[Placed in Library, See No. LT10625/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE AND MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (KUMARI SHOBHA KARANDLAJE): Sir, I rise to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section (2) of Section 394 of the Companies Act, 2013:-

(a) (i) Review by the Government of the working of the Maharashtra Agro Industries
Development Corporation Limited, Mumbai, for the year 2020-2021.

(ii) Annual Report of the Maharashtra Agro Industries Development Corporation
Limited, Mumbai, for the year 2020-2021, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10626/17/23]

(b) (i) Review by the Government of the working of the Karnataka Cashew
Development Corporation Limited, Mangalore, for the year 2022-2023.



(i) Annual Report of the Karnataka Cashew Development Corporation Limited,
Mangalore, for the year 2022-2023, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10627/17/23]

(c) (i) Review by the Government of the working of the Punjab Agro Industries
Development Corporation Limited, Chandigarh, for the year 2021-2022.

(ii) Annual Report of the Punjab Agro Industries Development Corporation Limited,
Chandigarh, for the year 2021-2022, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10628/17/23]

(d) (i) Review by the Government of the working of the Himachal Pradesh Agro
Industries Development Corporation Limited, Shimla, for the year 2021-2022.

(i) Annual Report of the Himachal Pradesh Agro Industries Development
Corporation Limited, Shimla, for the year 2021-2022, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10629/17/23]

(e) (i) Review by the Government of the working of the Kerala Agro Industries
Corporation Limited, Thiruvananthapuram, for the year 2017-2018.

(i) Annual Report of the Kerala Agro Industries Corporation Limited,
Thiruvananthapuram, for the year 2017-2018, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(2) Four statements (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at Item No. (a), (), (d) and (e) of (1) above.

[Placed in Library, See No. LT10630/17/23]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Protection of
Plant Varieties and Farmers? Rights Authority, New Delhi, for the year 2022-2023.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Protection of
Plant Varieties and Farmers? Rights Authority, New Delhi, for the year 2022-2023,
together with Audit Report thereon.



(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Protection of Plant Varieties and Farmers? Rights Authority, New
Delhi, for the year 2022-2023.

[Placed in Library, See No. LT10631/17/23]

(4) A copy of the Annual Report (Hindi and English versions) of the National Farmers
Welfare Program Implementation Society, New Delhi for the year 2021-2022,
alongwith Audited Accounts.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

[Placed in Library, See No. LT10632/17/23]

(6) A copy of the Annual Report (Hindi and English versions) of the National Farmers
Welfare Program Implementation Society, New Delhi for the year 2022-2023,
alongwith Audited Accounts.

[Placed in Library, See No. LT10633/17/23]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the National
Agricultural Cooperative Marketing Federation of India Limited, New Delhi, for the
year 2022-2023, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Agricultural Cooperative Marketing Federation of India
Limited, New Delhi, for the year 2022-2023.

[Placed in Library, See No. LT10634/17/23]

(8) A copy each of the following Notifications (Hindi and English versions) under
Section 3 of the Essential Commodities Act, 1955:-

(i) S.0.5077(E) published in Gazette of India dated 29" November, 2023 notifying
specification of Nano Di Ammonium Phosphate fertilizer (liquid) to be
manufactured by M/s Zuari Farm Hub Limited in India for a period of three years
from the date of publication in the official Gazette.

(ii) S.0.5078(E) published in Gazette of India dated 29" November, 2023 notifying
specification of Nano Urea fertilizer to be manufactured by M/s Zuari Farm Hub



Limited in India for a period of three years from the date of publication in the
official Gazette.

(iii) S.0.5079(E) published in Gazette of India dated 29" November, 2023 making
certain amendments in the Notification No. S.0.1048(E) dated 3™ March, 2023.

(iv) S.0.5080(E) published in Gazette of India dated 29" November, 2023 notifying
specification of Nano Phosphorus (liquid) to be manufactured by M/s The Energy
and Resources Institute in India for a period of three years from the date of
publication in the official Gazette.

(v) S.0.5081(E) published in Gazette of India dated 29" November, 2023 notifying
specification of fertilizers, mentioned therein, imported by M/s Fertiq Private
Limited in India for a period of one year from the date of publication in the official
Gazette.

[Placed in Library, See No. LT10635/17/23]

(9) (i) A copy of the Annual Report (Hindi and English versions) of the National
Institute of Plant Health Management, Hyderabad, for the year 2022-2023.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the National
Institute of Plant Health Management, Hyderabad, for the year 2022-2023, together
with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Institute of Plant Health Management, Hyderabad, for the
year 2022-2023.

[Placed in Library, See No. LT10636/17/23]

(10) (i) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers? Agri-Business Consortium, New Delhi, for the year 2022-2023, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Small Farmers? Agri-Business Consortium, New Delhi, for the year
2022-2023.

[Placed in Library, See No. LT10637/17/23]



PN 3R fha™ searor F31erd J T 7341 (3t chenar ed): gumufa Agieg, & F=fafed o
AT UeT TR @ §:-

(1) YR HY srgeam uReg, 78 Reeht & af 2022-2023 & a1fife ufades 6t v ufa (R
JaT 3T TTRoT) AT AERifad A |

(2) YR P SrgEY™ TREg, 3 fRieelt & a¥ 2022-2023 & HRIARUT FHi DR GRT THET
& IR # feror (B=< qur Sish I%on) |

[Placed in Library, See No. LT10638/17/23]

IR gdf & faenra watrera # sy #3ft qut gaiRar werera # sy w3t (sft oft. ger. awi):
gUd Hgted, # Fefafed oo 91 e WR 3@ g:-

(1) (Top) T TgapRt o fAmm, =15 feeedt & avf 2022-2023 & arftfes ufdded &t e ufa
(=) qur sish dwmon) |

@) T TR R e, 7€ Reeht & af 2022-2023 & aiftfer aarstt & g ufy (R
JaT IS TTRT) JUT 39 R A@ToRIeT ufdded |

(@) Ida gghRt e A (et ufas fAfd), 98 Resht & af 2022-2023 & aiftie
aRarett it vah ufa (fB=) auT ST T¥anorn) quT 37 WR Samusier ufdde |

(AR) AT TR e i, 7% et & a¥ 2022-2023 & FHRIGRUT & TRHR GRT JHtar
& T ufa (R=E qur sitsh dwamo) |

[Placed in Library, See No. LT10639/17/23]

g HATT | TS FHAT (ft sror sy &) gvmafa metey, | FefaRad oFf 91 ded W w@dn
g

(1) Ywht o, I8 & T 2022-2023 & a1fties Ufdae &t Tah ufd (Bl aur siTsht Twepror) qan
AETRIfed A |

(2) Y=t dh, A8 & g 2022-2023 T HRIHRUT i TRAR gRT GHIET FHt T ufd (B aur
3T TThvT) |
[Placed in Library, See No. LT10640/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI A. NARAYANASWAMY): Hon. Chairperson, Sir, on behalf of
Kumari Pratima Bhoumik, I rise to lay on the Table:-



(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(a) (i) Review by the Government of the working of the National Backward Classes
Finance and Development Corporation, New Delhi, for the year 2022-2023.

(i) Annual Report of the National Backward Classes Finance and Development
Corporation, New Delhi, for the year 2022-2023, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10641/17/23]

(b) (i) Review by the Government of the working of the Artificial Limbs
Manufacturing Corporation of India, Kanpur, for the year 2022-2023.

(i) Annual Report of the Artificial Limbs Manufacturing Corporation of India,
Kanpur, for the year 2022-2023, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10642/17/23]
(2) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding between the Artificial Limbs Manufacturing
Corporation of India and the Department of Empowerment of Persons with
Disabilities, Ministry of Social Justice and Empowerment, for the years 2022-2023
and 2023-2024.

[Placed in Library, See No. LT10643/17/23]

(i) Memorandum of Understanding between the National Handicapped Finance
and Development Corporation and the Department of Empowerment of Persons
with Disabilities (Divyangjan), Ministry of Social Justice & Empowerment for the
years 2023-2024 and 2024-2025.

[Placed in Library, See No. LT10644/17/23]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Gurukul
Computer Education, Bijnor, for the year 2021-2022, alongwith audited accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working Gurukul Computer Education, Bijnor, for the year 2021-2022.



(4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

[Placed in Library, See No. LT10645/17/23]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Sign
Language Research and Training Centre, New Delhi, for the year 2022-2023,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Sign Language Research and Training Centre, New Delhi, for
the year 2022-2023.

[Placed in Library, See No. LT10646/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF JAL SHAKTI (ER. BISHWESWAR TUDU): Hon.
Chairperson, Sir, Irise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Betwa River
Board, Jhansi, for the year 2022-2023, alongwith Audited Accounts.

(ii) A copy of Review (Hindi and English versions) by the Government of the working
of the Betwa River Board, Jhansi, for the year 2022-2023.

[Placed in Library, See No. L10647 /17/23]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Narmada
Control Authority, Indore, for the year 2022-2023, alongwith Audited Accounts.

(ii) A copy of Review (Hindi and English versions) by the Government of the working
of the Narmada Control Authority, Indore, for the year 2022-2023.

[Placed in Library, See No. LT10648 /17/23]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the North Eastern
Regional Institute of Water and Land Management, Tezpur, for the year 2022-2023,
alongwith Audited Accounts.

(ii) A copy of Review (Hindi and English versions) by the Government of the working
of the North Eastern Regional Institute of Water and Land Management, Tezpur,
for the year 2022-2023.



[Placed in Library, See No. LT10649/17/23]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the National
Water Development Agency, New Delhi, for the year 2022-2023, alongwith Audited
Accounts.

(ii) A copy of Review (Hindi and English versions) by the Government of the working
of the National Water Development Agency, New Delhi, for the year 2022-2023.

[Placed in Library, See No. LT10650/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL HUSBANDRY
AND DAIRYING AND MINISTER OF STATE IN THE MINISTRY OF INFORMATION
AND BROADCASTINIG (DR. L. MURUGAN): Sir, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Coastal
Aquaculture Authority, Chennai, for the year 2013-2014, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Coastal Aquaculture Authority, Chennai, for the year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

[Placed in Library, See No. LT10651/17/23]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Coastal
Aquaculture Authority, Chennai, for the year 2022-2023, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Coastal Aquaculture Authority, Chennai, for the year 2022-2023.

[Placed in Library, See No. LT10652/17/23]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Press Council
of India, New Delhi, for the year 2022-2023, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Press Council of India, New Delhi, for the year 2022-2023.

[Placed in Library, See No. LT10653/17/23]



(5) A copy each of the following papers (Hindi and English versions) under
sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the National Film Development
Corporation Limited, Mumbai, for the year 2022-2023.

(i) Annual Report of the National Film Development Corporation Limited, Mumbai,
for the year 2022-2023, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT10654/17/23]

g HATT | TS FHAT 9T aeh hRishA SR Wl Ao # Ireg 713t (o ity gmanfore)
Teley, # f=fafEd o 991 ved R 3@d1 §:-

(1) (Top) T BT Aeft goiddt, A8 fieeft & af 2022-2023 & aiftes ufdaen &t e ufa (B=h
TAT ST TLRIUT) FAT AETIRAET Q|

(@) T By et Tore, 7E Reelt & av 2022-2023 & FRfERUT Y TWER gRT THier H T
ufa (fR=Et qan sitsh Twehvon) |

[Placed in Library, See No. LT10655/17/23]

(2) (Top) IS SIT TAET0T TRNIRTT, F8 feoetl & a¥ 2022-2023 & arfve ufdder &t va ufd
(R qr Sishi T qur d@msifad @1 |

(&) ISET ST gteTor aTRme, 98 Reell & ¥ 2022-2023 & SRIGRUT Sl TRBR GRT THIET
& T ufa (R=E qur sidsh dwamo) |

[Placed in Library, See No. LT10656/17/23]

AT GUTUT @ AT 96, 319 3T SHTg TR e 86 S84 |
1. 9NTad TS S |

? (ggYT)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (DR. BHAGWAT KARAD):
Sir, on behalf of Shrimati Nirmala Sitharaman, I beg to lay on the Table a copy each
of the following notifications (Hindi and English versions) under sub-section (2) of
Section 38 of the Central Excise Act, 1944:-



(1) Notification No. 41/2023-Central Excise published in Gazette of India dated 18™
December, 2023 together with an explanatory memorandum making certain
amendments in the Notification No. 18/2022-Central Excise, dated the 19" July,
2022 reducing the Special Additional Excise Duty on production of Petroleum Crude
from Rs.5000/MT to Rs.1300/MT and increase the Special Additional Excise Duty
from NIL/litre to Rs.1/litre on export of ATF.

(2) Notification No. 42/2023-Central Excise published in Gazette of India dated 18™
December, 2023 together with an explanatory memorandum making certain
amendments in the Notification No. 04/2022-Central Excise, dated the 30™ June,
2022 reducing the Special Additional Excise Duty from Rs.1/litre to Rs.0.50/litre on
export of Diesel.

[Placed in Library, See No. LT10657/17/23]

14.07 hrs



